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MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2024 
HIGH COURT OF MEGHALA YA 

Institution during the Disposal Cases during the Closing balance at the end % I ncreasc or decrease in 
Opening Balance 

month month of the month pcndency vis a vis previous month 

CIV IL+ 
CIVIL CR.IMli\A l. 

CI VJL,+ 
CI VIL C IU M INAL 

CIV I L+ 
CI V IL CRIMl!\' AL 

CIVIL+ 
CIV IL C HI M INA I. 

CIV-IL+ 
CIVIL CRI MINAL 

C RI M INAL CRIMl i\ Al. CRI M I NAL CRI M I NAL CRIMINAL 

700 191 891 85 21 106 43 4 47 742 208 950 6.00% 8.90% 6.62% 

!whether any Statewide/Reeional Conference held durine the month. 

!Number of Officers who participated in the said conference 

I Have any tar2.cts been fixed and indicated to the participant Officers, if so, what arc the tarects? 

l\\'hat is the oroe.rcss made on those tare.els district-wise 

ANNEX URE-II 

Disposal of cases which arc 
Pcndcncy of-cases which are 
more than five years old at 

more than five years old 
the end of the month 

CRIMINA L 
C IVI L+ 

. -C IVIL CRIMINAL 
CIVIL+ 

C IVIL 
CRI M I NAL CRIMINAL 

2 l 3 81 3 84 


